IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI

PRINCIPAL BENCH
ITEM No. 105
(IB)-1248(PB)/2018
IN THE MATTER OF:
ShinojKoshy Petitioners/Applicant
V.
M/s. Granite Gate Properties Pvt. Ltd. . Respondents

Order Under Section 7 of Insolvency & Bankruptcy Code (CIRP)

Order delivered on 22.02.2021

CORAM:
SH. B.S.V. PRAKASH KUMAR
HON’BLE ACTG. PRESIDENT

SH. HEMANT KUMAR SARANGI
HON’BLE MEMBER (TECHNICAL)

PRESENT:

For the Applicant Mr. Abhishek Anand, & Mr. Mohak Sharma, Adyvs.
Ms. Shruti Kanodia, Ms. Garima Singh in IA No. 11 of 2020
Mr. N. K. Mishra for Applicants (IA No. 665 of 2021
Mr. Anant Kumar Hajelay, Counsel in IA No. 3092/2020
Mr. Ashutosh Gupta, Gaurav Rana, Abhishek Aggarwal, Advs.
Mr. Kumar Sudeep for Applicant in IA 776/2021
Mr. Anant A. Pavgi, Advocate in IA No. 2643 of 2020
Mr. Harshit Agarwal, Aasheesh Gupta, Advs. in IA 428 of 2021
Mr. Piyush Singh and Prateek Vats, Advs. in IA 2479/2020
Mr. Gautam Singhal, Mr. Rajat Chaudhary Advs.

For Respondent Mr. Sanyam Saxena, Adv. Counsel for the RP
Mr. Akash Tyagi, Adv forR 1 & 2, Mr. Rachit Mittal Adv.
Mr. Anang Shandilya, Sandeep Joshi, Mr. Manish Singh,
Advs. for Respondent no. 1 In IA- 2537 /2020
Mr. Ravi Kumar Aggarwal for R1 in CA No. 2555 of 2020
Mr. Abhay Gupta for Respondent in IA 2550 /2536 of 2020.

ORDER
In IA776/2021, though the Applicant Counsel has twice
served application upon the RP, he has again agreed to serve e-mail
copy to the RP Counsel, so that next time, the RP cannot come with

this kind of request. List the matter on 09.03.2021 for the
response of the RP.
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The RP is directed to file reply in TA11/2020, 1A4549 /2020
and 1A428/2021 before next date of hearing. List these applications
for hearing on 09.03.2021.

List IA2481/2020 along with other pending avoidance
applications for hearing on 09.03.2021.

List CA1338/2019 and IA764/2020 on 02.03.2021 for

clarification.
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(B.S.V PRAKASH KUMAR)
s ACTG. PRESIDENT
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(HEMANT KUMAR SARANGI)

MEMBER (TECHNICAL)
22.02.2021
Aarti Sharma



